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1. Additional Response by Respondent 

No. 03 in terms of the Order dated 

25.09.2025 Passed by the Hon'ble 

National Green Tribunal 

2. Annexure-1 

A copy of photo of the encroached 

portion of Khasra No. 848 taken on 

18.08.2025 

3. Annexure-2 

A copy of photo taken on 23.09.2025 

showing the new gate of TARC Farm 

House, which is not in Kh. No. 848 

4. Annexure-3 

A copy of a photo taken on 23.09.2025 

showing the gate within Khasra No. 

848 taken over by the Forest 
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Department along with the signboard 

of Forest Department 

5. Annexure-4 

A copy of the restrainment order dated 

16.10.2025 issued to the encroachers 

and a photo showing the restrainment 

order placed conspicuously on the 

encroached portion 

6. Annexure-5 

The copy of the demolition notice 

alongwith the photograph of the notice 

affixed on a conspicuous placeis 
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